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(c) Efforts are being made to create 
additional posts as leave and deputation 
reserves, and thc:s.: would accommodate 'some of the Assistant Engineers who would 
otherwise have to revert. 

SEPARATE CADRE OP IUNIOR ENGINEERS IN 
C.P.W.D. 

476S. SHRI S. D. SOMASUNDARAM: 
WiD the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP· 
MENT be pleased to state : 

(al whether il is a fact that the A.M.I.E. 
Sectional Oflieers' Association have rep· 
resented to Government to create a separate 
cadrc of Junior Engineers as has been 
donc by the Rajasthan Governmont and 
other Southern States; 

(b) if so, the rcasons for the delay in 
constituting such a -cadre consisting of 
&;raduate Sectional Oflicers; lind 

(cl Ihe datc by which il is likely to be 
constituted? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) Yes, Sir. 

(b) and (cl. The suggestion has been 
eKamined in detail and it has been decided 
that it is not justifiable to create for gra-
duates a cadre of Iunior Engineers for 
performing duties required of Sectional 
~ffieers. 

SBCTtONAL OmClJl.s IN C. P. W. D. 
4766. SHRI S. D. SOMASUNDARAM: 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) wheth,r it i. fact that the C.P.W.D. 
Sectional Officen have been representing to 
Government for tbe past few years to give 
incentives to th05C who pass A.M-I.E. while 
in aervice, as has been donc by Ministry of 
Railway, P. & T. and Defence cte.; 

(b) If so, the reasons for Ihe delay in 
granting such suitable incentives as has 
been done by other Ministries of Government 
of India; and 

(c) the dale by which it is likely to be 
graDted? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHy) : (a) Yes, Sir. 

(b) and (c). The scale of pay attached 
to the post of Sectional Officer in the 
C. P. W. D. is Rs. ISO-IO-290-E.B.-IS-380, 
with a provision that a graduate Sectional 
Officer will start at t he stage of R.. 240-
in that scale. Diploma holder Sectional 
Officers who pass Sections A & B of the 
A.M.I.E. examination while in service 
and are drawing less than Rs. 240 are 
brought on the stage of Rs. 240 with 
cff~ct from the datc of dcc!ar:uiun of 
the result of the examination. Besides, 
they become eligible for promotion to 
the post of Assistant Engineer after S years 
service, even if they are temporary, whereas 
permanent diploma-holder Sectional 
Officers are eligible for promotion to the 
post of Assistant Engineers only after 
10 years of service. s.,'Ctional Officers 
Who pass A.M.I.E. examination are thus 
already boing given .uitable incentives. 

ADVANCES MADIC TO BHARAT SEWAK SAMAI, 
BIHAR 

4767. SHRI K. LAKKAPA: 
SHRI LAKHAN LAL KAPOOR: 
SHRI A. SREEDHARAN: 

Willtbe Minister of IRRIGATION AND 
POWER be pleased to state: 

<a) whetber it is a fact that the Governmel,t 
had advanced a larse amouDt of molll!)' to 
the Bhara! Sewak ~ Bihar for its 
programme during the Five year Plans; 

(b) if so, what is the amount advanced: 
(e) whether Government have audited 

the accounts of the Bharat Sewale Sam~, 
Bihar; and 

Cd) if 10. whether the amount advanced 
bas been duly spent on the proper worle 
for wbich tbe advance was made? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA-
PRASAD) : (a) and (b). No loan has beell 
advanced by the Ccntr-.i1 Government to 
the Bibar Unit of Bhllrat S.:wllk Samllj 
for its construction programme durioS 
the Five Year Plans. However, the Govern 
!DCot of Bihar bad advanced certain amounts 
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10 the Bihar Unit of Bharat Sewak Samaj 
for construction work in the Kosi and 
Gandak Projects after execution of agree-
ments in this behalf, as detailed below ;-

Kosi Project : 

Gandak Project : 

Rs. 45,51,977'00 

Rs. 7,42,802 '00 

(c) and (d). Adjustments of the amounts 
advanced have been made by the project 
authorities from the bills of the Bihar Unit 
of Bharat Sewak Samaj, and some amounts 
still remain to be recouped out of the 
pending bills and/ur through other legal 
procedure. The Government of Bihar have 
reported that the question of audit by 
Government Auditors does not arise, as 
the amounts were in the nature of advan-
IlIlS to be recovered from running bills in 
respect of works, for the execution of which 
such advances were given. 
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EFFORTS fOR FINDING NEW 
OIL FIELDS 

4769. SHRI D. N. PATODlA 
SHRI B. K. MODAK : 
SHRI GANeSH GHOSH : 
SHRI MOHAMMAD ISMAIL: 
SHRI JYOTIRMOY BASU : 
SHRI BHAGADAN DAS : 

Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS be pleased to statc: 

(a) Whether Government's attention has 
been dr~wn to the statement of Shri K. D. 
Ma1aviya former Minister (Palriol dated 
the 22nd October, 1969) that "we arc only 
depleting our resources without concentrat-
ing on finding new oil fields. A sense of 
urgency is not indicated in our effort. 
to discover oil in Bomb3Y though the drain 
on foreign exchange is on the increase"; 
and 

(b) if so, Government's reaction in thi~ 
rcprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS (SHRI D. R. CHAVAN) : (a) and 
(b). It is true that additions to oil reserwe 
in the country have not been commen-
surate with the rates of withdrawals from 
the oiltlelds since the time of regular pro-
duction from major Belds like Ankleshwu 
in Gujarat and Naharkatiya in Assam. 
This hpi happened not because of a s1ac-
kenins of the exploratory efforts to Bod 
an4 4riJI on new structures, but IIIlIinIl 




